
lu 

11 
1-1/ I.i t d Iy Uow to 

tb y would be entitl tho 
of their departure from De 
arrival back in headquarters as . , 
sum honorarIUm. 

the amount of honorarium 
to h Central Government 

would depend on the total emo .. 
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dra n by a the rate a 
which d Uy 1 owan mi - ible to . 
for the duration ot his s~ay in am, 
which also varies from individual to ia 
dividuals, it is not pos ible to indicate 
the total expenditure incurred in this be-
half. Moreover, the payment fs to be 
made by each Mfni try/Department i 
re pect of it~ official and a uch no 
centrali ed information i available. 

Statement 

Name of tate/Union Territory 
o. 

2 

I. Central ov rnment . 

• Bihar 

-g. Raja than 

r machal Prad sh 

5. Mb:oram 

6. Ma ipur 

• 

'rotal 

t 0 n 

: Will 
sed to 

D 

p 

Numb .r 
of 

official 

3008. SHRI 

3 4 

5°94'" "'Included 25 
nl'iw"rs of .T.C . 

1055 
15~@ \U th , c w .r rlri-

v rs. 

+includt'd 70 
Qrivers. 

£All th se w('; re 
dri vel'S. 

a5 % % All I he. e we're 
driv r . 

o 

Information i 
l~ on the 

bein 
blo 

(a) th number 'nd detail 0 irad 
ri 1 project pert ining to T mil Nad 
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pe clearance wi'".ll Central 0 ern-
. meAt; lind 

(b) the are Ii ely to 
be cleated? 

THE MOO T It 0 I DUS'I'RY 
(SHRI ~ , YAN DATI TIW~RI): 
(a) and (b) At present, 57 industri 1 
licence ~pplicatio.ns received under the 
IndU9~rie (Development &. Regulation) 
Act, 1951 from various entrepreneur for 
setting up of industries in the State of 
TamiJ Nadu are pending disposal. The 
applications are at~ various stages of con-
,) eratio:l/processing. It is the constant 
endeavour of the Government to dispose 
Of all industrial licence applications ex-
peditio ly, 

Seven Up entry in Indian Market 

3009. SHRI RATANSINGH RAJDA: 
Will the Minister of INDUSTRY be 
pleased to refer to the repo1'1~ published 
in 'Economic Times' dated 19 August, 
1982 regarding "Seven Up entry soon" and 

ate: 

(a) ~e reattioD 'e»f Government $here-
to; 

(b) whether 7 Up can enter lndian 
M~et; aDd 

(c) if -so, 'teaaOns dloreof? 

~~,~1~,~ER ' ' ~TBIN THE 
·INDU · Y ~SH - l 
GH).: (aJ ·to (0) 0 

oval' of the Govern-
manufaCt1ue of CoDcentrat 

re iv • 

for POrt of Fore Tee 
OIY 

3010. HRI PIU TIRKEY: Will t 
Minister of INDUSTRY be pleased to 
tate: 

(a) what is Government' policy for 
impo t of technology for the auto· 

mobile . dustry; aDd 

(b) the num . r of applications fo 
ilnport of for ign technology pending with 

men for clear ? 

25, ) 

Meeting of I do-Soviet J . t Plani 

3011. SHRI NARSIMHA R 
wm the Mini ter Of PLANNING 
pJeased to state: 

(a) whether it i a fact that a me . 
of the Indo-Sovi t J oint Planning Or 
is scheduled to be held in th fir t w 
of March, 1983; and 

(b) whether apart from discussing the 
question of big industries, this opportu~ 

nity win be availed of to exchange ' • 
to improve rural sec or industrie ? 

THE MINISTER OF PLANNIN 
(S Xl S. B. CHAVAN): (a) and (1)) . 
The Indo-Soviet Plan6g Group wi1l 
nu;etillg in New Delhi during 23-30 
March 1983 to deli1>erate on certain 
Planning problems. As mutually agree 
the ·two id' will . USB 'facl 
s ctor plannin; velopmcnt . ad . 
cient 'utilization of rail, tr ' ft,' 
tion and optimal u e of water re our 
a d tt 10nal plaQ 'ng. 

Germ u .. 

3012. PRO . AI" UMAR MEH ' 
H I RAM LAL RAMI: j]J 

the Mipjster of HO 
pI a ed' to tat: 

A RS 

(a) whether Government' att n ·0 
h dr n to a news report (p trio ' 
J nu ry, 1983) indicating five-fol 
in er warf e plan by USA; 

(b) whether it is true that om 
the tiviti Ip1a of US Gover 
h en centred in I ' 




